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Sixteenth Loksabha

an>

Title: Discussion on the motion for consideration of the Indian Institutes of Management Bill, 2017

(Di1scussion not concluded).

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH JAVADEKAR): Sir,
I beg to moves:

“That the Bill to declare certain Institutes of management to be institutions of national
importance with a view to empower these institutions to attain standards of global excellence in
management, management research and allied areas of knowledge and to provide for certain
other matters connected therewith or incidental thereto, be taken into consideration.”
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Today, in IIM there is tremendous Government interference or control. We want to remove that control
and this Bill also seeks to do that.

I hope that a good discussion will provide me more inputs. So, I would request that this Bill may
be discussed. This in a way 1s a historical step as the Government will no longer be controlling these
institutes. We must trust our best brains. We must trust our best institutes. This is the beginning of that

era where we trust our educational institutes and give them freedom and autonomy.

[ will continue my speech tomorrow.

HON. CHAIRPERSON: The discussion will continue tomorrow.

The House stands adjourned to meet on Friday, the 28™ July, 2017 at 11.00 a.m.
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The Lok Sabha then adjourned till Eleven of the Clock

on Friday, July 28, 2017/Shravana 6, 1939 (Saka).
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